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ARREST OF A MEMBER

The following message dated 12.6,37 addressed to the
Hon'ble Speaker, Delhi vidhan Sabha was received from the ‘
Deputy Commissioner of Police, New Delhi District, New Delhi £

" I have the honour to inform you that Shri
Matin Ahmed, Hon'ble member of Legislative
Assembly, Delhi was arrested u/s 147/148/149/~
353/323/427/452 IPC in case FIR No.196/97
dated 10.6.97, P.S. Tughlak Road, New Delhi.
He was arrested at about 12-14 P.M. on 12.6,97
from Purana Quila Road, New Delhi. He was
taken to Police Station Tughlak Road and ‘
thereafter produced in the Court of Sh. Ravinder
Dideja, M.M. Patiala House Courts on 12.6.97
at about 3.15 P.M. He has been Sent to Judicial
Custody by the Hon'ble Court till 26.6.97."
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